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. That I am fully acquainted with the facts and circumstances

of the case.

That at the very outset, it is humbly submitted that the
answering respondent has highest regard for the orders
passéd by the Hon’ble Court and tenders his apoiogy for any

delay or inconvenience caused to the Hon’ble Court.

. That a counter affidavit has been filed earlier on behalf of the

District Magistrate, Patna bearing Oath No.-135340, dated-
21.11.2024 in the aforesaid matter.

. That the said matter was heard on 22.05.2025 and the

Hon’ble Court has directed the District Magistrate, Patna, to
appear on the next date virtually to explain regarding the
compliance of the order dated-05.03.2025 passed by the
Hon’ble Court. The next date of hearing has been fixed on-
06.08.2025.

The Hon’ble Court in its order has observed that “Joint
Committee has recommended that construction of two under
construction Sewage Treatment Plants (hereinafter referred
to as ‘STPs’) should be expedited and efforts should be made
o0 optimize the utilization of four existing STPs steps should
taken to ensure that storm water remain separate from
sewage and all sewerage should be channelized exclusively
through sewage network to prevent any leakage into storm
water drains and BUIDCO, Patna be instructed to assist the

situation and plan the diversion of sewage to nearest STP.”
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7. That the Hon’ble Court in its order dated05.03.2025 has held
“In the affidavit of the District Magistrate, Patna,
Respondent no.-8, dated-21.11.2024, it is stated that the
Committee in its recommendations has noted that
construction of two under-construction STPs should be
expedited and efforts should be made to optimize the
utilization of the four existing STPs steps should be taken to
ensure that stormwater remains separate from sewage and
all sewage should be channelized exclusively through the
sewerage network to prevent any leakage into stormwater
drains and BUIDCO, Patna shall be instructed to assess the

situation and plan the diversion of sewage to nearest STP.

The District Magistrate, Patna, in his affidavit has sought
more time for filing further reply. Let the affidavit be filed
within four weeks after serving copy of the same upon the
Counsel for the Applicant as well as the Counsel for the
Respondents before filing it in the Tribunal.

List on 22.05.2025.”

b

9. That the Managing Director, BUIDCO, Patna, vide letter no.

3042 dated 02-08-2025 has sent action taken report in light
4|Page
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of the order passed by the Hon’ble Court along with letter no.
2150 dated 31-05-2025 and letter no. 2272 dated 09-06-2025 sent

earlier.

Copy of the aforesaid letter are

annexed as Annexure-B series.

10.  That it is humbly submitted that the aforesaid work to be done
is under the domain of the BUIDCO, Patna.

1. That in view of the aforesaid facts, it is apparent that the
District Magistrate, Patna has taken needful action for the
compliance of the order passed by the Hon’ble Court and further
action is being taken by the BUIDCO, Patna, in the aforesaid

matter.

12. That the respondent craves leave of this Learned court to file

further reply/supplementary affidavit as and when required in the

facts and circumstances of the case.

It is therefore humbly prayed that

your honour may graciously be

_ pleased to accept the present reply

Nee:;r: :(é:':‘afi in light of the submissions made
Begd)lio.-ﬂ:{‘ﬁzo ) & above.

ik ”22@ N Or

Pass such order/direction as this
Hon’ble Court deems fit and
proper. ‘

And for this the answering respondent shall ever pray.
&;ﬁw

District Magistrate,
Patna



VERIFICATION

Resident of .. ch«,a.f DAY L Anaaiyadad [Py
do hereby verify and declare by contents of this affidavit has been

read over and explained to me which I have fully understood and
found to be true and correct to my knowledge and belief, which is
derived from records as maintained in my office. The annexure is true

photocopy of its original.

—

Verified and signed on this day ..2.Y. h\w ..L02.4". . at Patna High

Court premises.
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Bihar Urban Infrastructure Development Corporatlon Ltd.
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qq: regR gel, 9RREw 9T dere [T, geAr — 800001 / Rajapur Pul, west
Boring Canal Road, Patna-800001, GIH1Y / Phone :- 0612-2558412
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1. M/s WAPCOS Ltd., (wapcospatna@yahoo.com)
2. M/s'Feedback Infra Pvt. Ltd. (Sandeep.dhamne@feedbackinfra.com)
3

M/s

MaRs Planning& Engineering Services Private Limited

(wb@marsconsultancy.com)
4. MUs Green Design and Engineering Services Pvt. Ltd. (tenders@greendes.com)
5. MJs Arshiya Consulting Engineers Pvt. Ltd. (arshiaconsulting@gmail.com)

6. M/s

Aarvee Associates Architects Engineers & Consultants pvt. Ltd.

(anandmohan.t@aarvee.net , aarvee @aarvee.net)
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Inception Report

Proposal for Tapping of Untapped Drain and Treatment of Wastewater

before Discharge into the Ganga River at Patna, Bihar.

1. Background P

The rapid urbanization and population growth in the region have led to increased
wastewater discharge, much of which currently flows untreated into the Ganga River
through untapped drains. This contributes significantly to the pollution load of the
river, adversely affecting water quality, aquatic life and public health. Out of 16 there

are 9 untapped drain which needs to be tapped.

2. Objective

To intercept an untapped drain carrying untreated wastewater and ensure its
treatment through an STP before safely discharging the treated effluent into the
Ganga River.

A. Interception and Diversion (1&D)

e Construction of interception chambers at appropriate locations.
e Laying of diversion pipelines to the STP site.

List of Tapped Drain

. Gaay Ghat Drain - 0.06 MLD (Tapped with Pahari STP)

e Nauzar Ghat Drain — 0.02 MLD (Tapped with Pahari STP)

e Mittan Ghat Drain — 48 MLD (will be tapped with Pahari STP)

e Kurji Drain Drain - 65 MLD (Tapped 2 MLD with Digha STP)

e Rajapur Drain - 128 MLD (Tapped 40 MLD with Digha STP)

e Mandiri Drain - 148 MLD (Tapped 4 MLD with Digha STP)

« Digha Ghat Drain — 134 MLD (Tapped 25 MLD with Danapur STP)
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List of Untapped Drain

e Anta Ghat Darin — 43 MLD -

o Krishna Ghat Drain- -

e Baharwa Ghat Drain - 0.04 MLD -

e Rani Ghat Drain - 0.07 MLD ~

e Ghagha Ghat Drain - 0.03 MLD

e Baalu Ghat Drain — 0.04 MLD

e Masjid Ghat Drain - 0.04 MLD ~

e Gosai Ghat Drain — 0.06 MLD 3

Loharwa Ghat Drain - 0.04 MLD -

B. Sewage Treatment Plant (STP)

Proposed Capacity: At present 9 drains are untapped and for this approx. 44 MLD

STPis required for the treatment __-

» Technology: Based on land availability and cost-effectiveness, SBR is best suitable
method for this STP. -

° Treated _\IVz;.ter Quality: Conforming to Central Pollution Control Board (CPCB)

norms for Class B discharge into rivers.
D. Treated Effluent Discharge

Treated water to be released into the Ganga River via a safe, stabilized outlet.

Explore reuse potential in irrigation, horticulture, or groundwater recharge,

wherever feasible.
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4. Benefits

Significant reduction in organic load and pollutants entering the Ganga River.

* Improved river water quality and aesthetics.

Alignment with National Mission for Clean Ganga (NMCG) goals.

* Enhanced public health and hygiene for local populations.

5. Conclusion

This proposal outlines an actionable plan to reduce direct sewage dischargf_LMe

B

Ganga by tapping an untapped drain and treating wastewat_gr_“throug‘h_,a_n -S-T.E;‘T_["__‘f

i [ m hired.
“ 4 project needs to be surveyed and for prep;_trapsm ofDPR, Consultantay b-ti,‘w_-ll_'
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